NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING., NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
SUPPLEMENTARY CAUSE LIST DATED 11.10.2022 (TUESDAY)
COURT -1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:25 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | National Agriculture Cooperative Sataroop Das Priya Soni
(Ins) No. 862 of Marketing Federation Ltd. (NAFED)
2021 Vs.
Synergy Petro Products Pvt. Ltd.

02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
2. Comp. App. (AT) | Moniveda Consultants LLP & Anr. Kumar Shashank Kunal Mimani
No. 104 of 2021 Vs. Ketul Hansraj-R1,
& LLA. No. 2226 Shajas Developers Pvt. Ltd. & Ors. R4 & R5
of 2021 Chetan Kapadia-R2
Shikhar Khare-R3
With Yash Momaya-R2,3
3. Contempt Case Moniveda Consultants LLP & Anr. Rukhmini Bobde Kunal Mimani
(AT) No. 02 of Vs. Shubhang Tandon
2022 in Comp. Shajas Developers Pvt. Ltd. & Ors. Kunal Vajani-R1,
App. (AT) No. R4 & RS
104 of 2021 Rayan D Souza-R2
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